IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 07.07.2026

.|[Name of Case No Courtjamount e Reject
.|2pplicant S Ne icati ' Fee P€lstatus
10

BYOMAKESH

1 |RopaTHY 47381/2026(07.07.2026  |ABLAPL/7267/2026 c

R 47384/202607.07.2026 | ABLAPL/7265/2026 |10 c

3 |A.B.MALLICK  |47402/2026|07.07.2026 |ABLAPL/7296/2026 |10 | c |
|4 |N MUKHI 147409/202607.07.2026  |CONTC/4760/2025 |10 | c |
|5 |P.K.HAZARY 147425/202607.07.2026  |[WP(C)/23353/2023 |10 | c |
6 |s. B. ROUT 147460/202607.07.2026  |[WP(C)/16955/2026 |10 | c |
|7 |B.N.SAMANTARAY |47464/2026|07.07.2026 |MACA/486/2023 o | c |
|8 |P K MOHANTY  |47475/2026(07.07.2026 |WP(C)/20113/2026 |10 | c |
|9 |SK SAHOO 147479/202607.07.2026  |[FAO/170/2026 0 | lc |
|10 |D.K. DEHURY  |47484/2026(07.07.2026 |WP(C)/16261/2026 |10 | lc |
11 |D K SAHU 147486/2026(07.07.2026  |[WP(C)/2762/2026 |10 | lc |
12 [K PATRA 147491/202607.07.2026 |[BLAPL/5021/2026 |10 | |
13 |s K SARANGI  |47493/2026(07.07.2026 |WP(C)/18394/2026 |10 | c |
14 |D sAMAL 147494/202607.07.2026  |CRLMC/867/2025 0 | |
|15 |B BARIK 147495/202607.07.2026 [WP(C)/15601/2022 (10 | c |
16 |P K MISHRA 147497/202607.07.2026 |CONTC/1716/2026 |10 | |
17 |BASUDEV BARIK |47498/2026(07.07.2026 |[WP(C)/37847/2020 [10 | c |
18 |P K DASH 147500/202607.07.2026  [WP(C)/23082/2025 (10 | |
|19 |P K MISHRA 147501/202607.07.2026 |[WP(C)/18156/2026 (10 | SR
20 |L D PANDA 147504/2026(07.07.2026  [WA/269/2024 0 | S
21 |s K DASH 147507/202607.07.2026  |CRLREV/353/2016 |10 | v
22 |P DALAI 147509/2026(07.07.2026  |TRPCRL/46/2026 10 | c |
23 |P K MISHRA 147511/2026(07.07.2026  |RSA/273/2008 0 | v
24 |H K PANDA 147514/2026(07.07.2026  |RSA/338/2005 0 | v
25 |D K BEHERA 147516/202607.07.2026  |CONTC/4742/2024 |10 | c |
26 |H K PANDA\ 147518/202607.07.2026  [WP(C)/16259/2013 |10 | v
27 |B. K. SETHI  |47520/2026|07.07.2026 |[WP(C)/1390/2026 |10 | lc |
28 |ANIL 147521/2026(07.07.2026  |[FA/400/1990 0 | v
29 |D K BEHERA 147523/202607.07.2026  |[WP(C)/238/2011 o | c |




130 |SK RATH 147526/202607.07.2026  |[FAO/502/2024 0 | c |
31 |D. SWAIN 147529/202607.07.2026 |[WP(C)/18286/2026 |10 | c |
32 |D K BEHERA 147530/202607.07.2026  [WP(C)/15957/2024 (10 | c |
133 |MS HASAN 147531/202607.07.2026  |CONTC/3344/2026 |10 | c |
134 |G ROUT 147533/202607.07.2026  |CONTC/2812/2026 |10 | c |
135 |a K JatI 147534/202607.07.2026 |[WP(C)/10290/2014 (10 | c |
136 |T SWAIN 147535/202607.07.2026  |CONTC/3517/2026 |10 | c |
137 |T SWAIN 147537/2026(07.07.2026  |CONTC/3516/2026 |10 | lc |
|38 |M R ROUTRAY  |47539/2026|07.07.2026 |CONTC/3461/2026 |10 | lc |
|39 |M R ROUTRAY  |47541/2026(07.07.2026 |CONTC/3460/2026 |10 | lc |
|40 |M R ROUTRAY  |47545/2026(07.07.2026 |WP(C)/19416/2026 |10 | lc |
|41 |JS SWAIN 147547/202607.07.2026  |CRLA/268/2026 0 | c |
|42 |B DAs 147548/202607.07.2026  |[WP(C)/19528/2026 |10 | c |
|43 |B DAs 147549/202607.07.2026  |[WP(C)/19533/2026 |10 | c |
|44 |B DAs 147553/202607.07.2026  |[WP(C)/19535/2026 |10 | c |
|45 |B DAs 147556/202607.07.2026  |[WP(C)/19548/2026 |10 | c |
|46 |B D SAHU 147558/202607.07.2026  |TRP(C)/116/2024 |10 | lc |
|47 |B DAS 147559/202607.07.2026 WP (C)/19545/2026 |10 | lc |
|48 |B DAS 147561/2026(07.07.2026  |[WP(C)/19543/2026 |10 | lc |
|49 |s DAS 147563/202607.07.2026  |CRLMC/4017/2025 |10 | c |
|50 |B DAS 147564/202607.07.2026 WP (C)/19536/2026 |10 | lc |
51 |B DAS 147565/202607.07.2026  [WP(C)/19591/2026 |10 | lc |
|52 |SURENDRA DAS |47566/2026|07.07.2026 |ABLAPL/4047/2026 |7 | v |
53 |B DAS 147567/202607.07.2026  [WP(C)/19474/2026 |10 | lc |
54 |B DAS 147568/202607.07.2026  [WP(C)/18799/2026 |10 | lc |
|55 |SURENDRA DAS |47569/2026|07.07.2026 |ABLAPL/6380/2026 |7 | v |
56 |B DAS 147570/202607.07.2026 WP (C)/18092/2026 |10 | lc |
|57 |SURENDRA DAS |47571/2026|07.07.2026 |ABLAPL/7375/2026 |7 | v
|58 |B. N. SAHU 147572/202607.07.2026  |ABLAPL/7395/2026 |7 | v
59 |B. N. SAHU 147573/202607.07.2026 WP (C)/20087/2026 |7 | v
|60 |B DAS 147575/202607.07.2026  |[WP(C)/19509/2026 |10 | lc |
|61 |LOKANATH SAHOO |47576/2026|07.07.2026 |WP(C)/5539/2026 |7 | v
62 |B DAS 147577/202607.07.2026  |[WP(C)/19589/2026 |10 | lc |
|63 |B DAS 147580/202607.07.2026  [WP(C)/19587/2026 |10 | lc |
|64 |B DAS 147581/202607.07.2026  [WP(C)/19546/2026 |10 | lc |
|65 |B DAS 147583/202607.07.2026  |[WP(C)/19553/2026 |10 | lc |
|66 |B DAS 147585/202607.07.2026  |[WP(C)/19578/2026 |10 | lc |
|67 |L SAHOO 147596/202607.07.2026  |[WP(C)/2011/2026 |10 | lc |
|68 |B P TANGA 147600/202607.07.2026  |[WP(C)/19513/2026 |10 | lc |
|69 |B DAS 147602/202607.07.2026 |[WP(C)/19780/2026 |10 | lc |




|70 |B DAS 147604/2026(07.07.2026  [WP(C)/19773/2026 |10 | lc |
71 |B DAS 147606/202607.07.2026  [WP(C)/19773/2026 |10 | lc |
72 |B DAS 147607/202607.07.2026  [WP(C)/19739/2026 |10 | lc |
73 |B DAS 147608/2026(07.07.2026  [WP(C)/19722/2026 |10 | lc |
74 |B DAS 147610/202607.07.2026  [WP(C)/19993/2026 |10 | lc |
|75 |B.P.TANGA 147611/2026(07.07.2026  [WP(C)/20202/2026 |10 | lc |
76 |B DAS 147612/202607.07.2026 |[WP(C)/19915/2026 |10 | lc |
77 |B DAS 147614/202607.07.2026 |[WP(C)/19914/2026 (10 | lc |
|78 |s DAS 147616/202607.07.2026 |[WP(C)/16333/2009 |10 | lc |
79 |B. P. TANGA  |47617/2026|07.07.2026 |WP(C)/17493/2026 |10 | lc |
180 |s DAS 147619/202607.07.2026 |[WP(C)/16336/2009 |10 | lc |
81 |D SAMAL 147620/202607.07.2026 |CONTC/2648/2025 |10 | c |
182 |T K NAYAK 147622/202607.07.2026  |[WP(C)/17093/2025 |10 | c |
183 |s K DAS 147623/202607.07.2026  |WPCRL/127/2025 0 | c |
|84 |L.MOHANTY 147627/202607.07.2026 |ABLAPL/5022/2026 |10 | c |
85 |S s DASH 147632/202607.07.2026 |[BLAPL/11511/2023 |10 | S
|86 |S K MOHANTY  [47634/2026(07.07.2026 [SA/5/1995 0 | v
87 |K C DAS 147636/202607.07.2026  |RSA/34/2016 0 | v
|88 |s K BISWAL 147637/2026[07.07.2026 |CRLMP/2464/2022  [10 | o |
|89 |H BERIA 147638/2026(07.07.2026  |WP(C)/18365/2022 |10 | o |
|90 |SEETARAM 147640/2026(07.07.2026  |[LAA/97/2009 0 | o
91 |P N NAYAK 147641/202607.07.2026  [WP(C)/2299/2008 |10 | o
192 |M R SAHOO 147643/202607.07.2026 |ABLAPL/10350/2020 |10 | o |
193 |s Cc DasH 147646/202607.07.2026 [WP(C)/2700/2014 |10 | |
194 |S NAHAK 147652/202607.07.2026 |[WP(C)/23646/2025 (10 | |
195 |a sarOO 147653/202607.07.2026  |CRLMC/8/2025 0 | |
196 |A K SWAIN 147654/202607.07.2026 |CRLMC/1262/2026 |10 | S
197 |A K SAA 147656/2026(07.07.2026  [WP(C)/19367/2026 |10 | v
198 |A K SAA 147657/202607.07.2026  |[WP(C)/20000/2026 |10 | v
199 |A K SAA 147658/202607.07.2026  [WP(C)/19996/2026 |10 | v
1100 |S SATAPATHY  |47659/2026|07.07.2026 |ABLAPL/1450/2026 |10 | SR
101 |S SATAPATHY  |47662/2026|07.07.2026 |ABLAPL/3458/2026 |10 | SR
1102 |s P PAL 147664/2026(07.07.2026  |CRLMC/2130/2026 |10 | v
1103 |C R NAYAK 147665/2026(07.07.2026  [WA/1203/2025 0 | v
1104 |A.K.PANDA 147666/202607.07.2026  |CONTC/3023/2026 |10 | lc |
1105 R K BARIK 147667/2026(07.07.2026  [WP(C)/17942/2026 |10 | v
1106 |J.LENKA 147668/2026(07.07.2026  |CONTC/2370/2026 |10 | lc |
|107 |R C MOHARANA |47669/2026(07.07.2026 |ABLAPL/7419/2026 |10 | v |
/108 |R C MOHARANA |47670/2026|07.07.2026 |ABLAPL/7402/2026 |10 | v
‘109 M. SANKAR ‘47671/2026‘07.07.2026 CONTC/3458/2026 ‘10 ‘ ‘U ‘

PRASAD DORA




1110 |J P KAR 147672/202607.07.2026 |ABLAPL/7407/2026 |10 | o
111 H K BHOL 147674/2026(07.07.2026  [WP(C)/4330/2026  [10 | CE
1112 |J R NAYAK 147675/202607.07.2026  |BLAPL/3460/2026 |10 | CE
1113 |J R NAYAK 147676/202607.07.2026  |BLAPL/3366/2026 |10 | CE
1114 |J R NAYAK 147677/202607.07.2026  |ABLAPL/7165/2026 |10 | CE
115 |A SUNDARAY 147678/2026(07.07.2026 |CRLMP/585/2026 0 | CE
1116 |S N GAYA 147680/202607.07.2026 |[WP(C)/7848/2018 |10 | v
117 R K MALLIK 147681/2026(07.07.2026 |CRLREV/1067/2009 |10 | lc |
/118 |[SUMAN MITRA  |47689/2026|07.07.2026 |CRLMC/1477/2026 |10 | lc |
119 |T.SAHOO 147699/202607.07.2026  |[WP(C)/2802/2014 |10 | lc |
1120 [UP BAG 147709/202607.07.2026  |BLAPL/3701/2026 |10 | lc |
/121 |B.BEHERA 147713/202607.07.2026  |RSA/282/2026 0 | c |
1122 |C.RANA 147714/202607.07.2026  |RSA/201/2026 0 | c |
123 |C. R. SWAIN  |47715/2026|07.07.2026 |WP(C)/17901/2026 |10 | c |
|124 |M.MOHANTY 147716/202607.07.2026 |CRLREV/273/2026 |10 | c |
1125 |S.NAYAK 147719/202607.07.2026  |CRLMC/2090/2026 |10 | c |
1126 |R.K.SAHU 147720/202607.07.2026  |CRLMC/1870/2026 |10 | lc |
1127 |D.DASH 147722/2026(07.07.2026  |CRLMC/1807/2026 |10 | lc |
1128 |D.P.DASH 147724/202607.07.2026 |CRLMC/1623/2026 |10 | c |
1129 |[P.K.MOHANTY  [47725/2026(07.07.2026 |CRLMC/733/2026 10 | c |
1130 |P.K.MOHANTY  |47726/2026(07.07.2026 |CRLMA/68/2026 0 | c |
1131 |R.K.MALLIK 147727/202607.07.2026  |CRLA/509/2026 0 | c |
1132 |D.P.DASH 147728/202607.07.2026  |MACA/158/2026 0 | c |
1133 |I.C.SAHU 147730/202607.07.2026 |[FAO/650/2026 0 | c |
1134 |T.K.NAYAK 147731/202607.07.2026 |CMP/967/2026 0 | c |
‘135 EgggiiAN ‘47732/2026‘07.07.2026 CMP/925/2026 ‘10 ’ ’c ’
1136 |S.K.BISWAL 147733/202607.07.2026  |CMP/893/2026 0 | c |
1137 [B DAs 147735/202607.07.2026 [WP(C)/19583/2026 |10 | c |
1138 |P BEURA 147737/202607.07.2026 |ABLAPL/6331/2026 |10 | |
1139 R SAMAL 147738/202607.07.2026  [WP(C)/20522/2026 (|10 | |
1140 |R SAMAL 147739/202607.07.2026 WP (C)/31947/2025 (10 | SR
1141 R SAMAL 147740/202607.07.2026 WP (C)/15204/2026 (10 | R
1142 [B K PATI 147741/202607.07.2026  |ABLAPL/3441/2026 (10 | v
1143 M ROUT 147742/202607.07.2026  |ABLAPL/6644/2026 |10 | S
1144 [N K ROUT 147743/202607.07.2026  [WP(C)/20003/2026 |10 | S
1145 [N K ROUT 147744/202607.07.2026  |[WP(C)/20218/2026 |10 | S
1146 [N K ROUT 147745/202607.07.2026  [WP(C)/19999/2026 |10 | S
1147 |A SUNDARAY 147746/202607.07.2026  |ABLAPL/7449/2026 |10 | S
1148 |A K PANDA 147747/2026(07.07.2026  [WP(C)/31611/2024 |10 | SR
1149 A K NAYAK 147748/202607.07.2026  |ABLAPL/7380/2026 |10 | SR




|150 |A TANDIA 147750/202607.07.2026  |CRLMP/734/2026 0 | o
1151 [P C DAS 147753/202607.07.2026  [WP(C)/10283/2026 |10 | CE
1152 [P C DAS 147755/202607.07.2026  |CRLMP/123/2026 0 | CE
153 |P NAYAK 147756/202607.07.2026 |ABLAPL/7421/2026 |10 | o
1154 R R NAYAK 147757/202607.07.2026  |BLAPL/4923/2026 |10 | CE
1155 |Y DAS 147758/2026(07.07.2026  [WP(C)/30049/2025 |10 | CE
1156 [P K JENA 147759/202607.07.2026  |ARBP/36/2025 0 | v
1157 | PARIJA 147760/2026(07.07.2026  |ABLAPL/7377/2026 |10 | v
1158 A S PAUL 147761/202607.07.2026  |ABLAPL/4897/2026 |10 | v
1159 |D SAMAL 147762/202607.07.2026 |TRP(C)/176/2026 |10 | v
1160 |D SAMAL 147763/2026(07.07.2026  |ABLAPL/11290/2025 |10 | v
161 [K K NATH 147764/202607.07.2026 |ABLAPL/7412/2026 |10 | SR
162 [K K NATH 147765/202607.07.2026 |ABLAPL/2395/2026 |10 | S
163 [K K NATH 147766/202607.07.2026  |ABLAPL/3152/2026 |10 | S
1164 |A S PAUL 147767/202607.07.2026  |ABLAPL/5152/2026 |10 | S
1165 [N K ROUT 147768/202607.07.2026 |[FAO/756/2026 0 | S
1166 [P BASTIA 147769/2026(07.07.2026  |CMP/1290/2025 0 | v
1167 [P K DASH 147770/2026(07.07.2026  |CMP/1074/2026 0 | v
1168 [P K MALLICK  |47771/2026(07.07.2026 |FAO/674/2018 10 | o
1169 |M NANDY 147772/202607.07.2026 |CRLMC/5473/2023 |10 | o
1170 |P BEHERA 147773/202607.07.2026  [WP(C)/6182/2002 |10 | o
171 [N R PANDA 147774/202607.07.2026 |[WP(C)/16187/2015 (10 | o
1172 |S K RATH 147775/202607.07.2026  [WP(C)/8724/2006 |10 | |
1173 o K JATI 147776/2026(07.07.2026  |[RFA/120/2011 0 | o |
1174 |A K ACHARYA  |47777/2026(07.07.2026 |[RVWPET/442/2023 |10 | |
1175 |[B K MOHANTY  |47778/2026(07.07.2026 |WP(C)/11577/2007 |10 | |
1176 |M MOHANTY 147779/2026[07.07.2026  |CONTC/8512/2023  [10 | o |
1177 |S R PARIDA 147780/2026(07.07.2026  [WPC(OAC) /1025/2018 |10 | v
1178 |S R PARIDA 147781/202607.07.2026  |[WP(C)/31931/2022 |10 | SR
1179 A C R DAL 147782/2026(07.07.2026 WP (C)/28738/2022 |10 | SR
1180 |H K PANDA 147783/2026(07.07.2026  [WP(C)/16259/2013 |10 | v
1181 A C R DAL 147784/2026(07.07.2026 WP (C)/32028/2020 |10 | v
1182 [P K JENA 147785/202607.07.2026  |[WP(C)/16950/2021 |10 | SR
1183 |S C CHOUDHURY [47786/2026|07.07.2026 |WP(C)/5110/2011 |10 | v
1184 A C R DAL 147788/2026(07.07.2026 WP (C)/32288/2020 |10 | v
1185 [P BASTIA 147789/202607.07.2026  |RSA/38/2014 0 | v
1186 B S SWAIN 147790/202607.07.2026  [WP(C)/9507/2004 |10 | v |
[ | | ‘Total 1842
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